
Written Answers 

Proposal to Enter iuto Agreement with 
Sov iet Union for Import of Higb 

Quality Coking eoa I 

7189. DR. O. S. RAJHANS: Will 
the Minister of STEEL, MINES AND 
COAL be p1ea~ed to state: 

(a) whet hec there is a pr Jposal under 
the consideration of G .. )V~rnment to 
enter into a long term agrceme:lt with 
the Soviet Union for import of high 
quality coking co~\l fJr its steel plants; 

(b) if S~), whether any dio;cu;sicn 
with the S,)vict G,)Vcrnment has been 
held recently ill t his connection; and 

(c) if S(), the ddai 1s th creor and 
when a final agr~cm0nt is lik~ly to b.: 
reached? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF Sf EEL (SHRr K. 
NATWAR SINGH) (a) to (c). At the 
Indo-S , liet Joint C0mrnission meeting 
held b Mas'.;ow from 261 h to 29rh 
April, 1985, a r~qucst wa~ mad!;} to 
USSR to con') idcr th·'! P 'Jssibilities of 
exporting coki!lg coal to India. The 
Soviet side agreed to cO.1sider this 
possibility fcum a p~rbd beyond 1990. 

Raising of Funds for Agriculture by 
Commerc ia I 8a nks 

719 O. SHRIMATI KISHORI SINHA 
Will the Minister of FINANCE; be 
pleased to stat~ : 

(a) Wether the Reserve B Llnk of 
India has instructed the commercial 
banks to raise the percentage of their 
fund~ allotted to agriculture for the 
,. ear 1985·86 ; and 

(b) if so, the dct'lils thereof? 

THE MINISTER OF STATB IN THE 
MINISTR V OF FINANCB (SHRI 
JANARDHANA POOJARY): (a) and 
(b). Reserve B lok or India' has advised 
the commercial banks to raise the per-
centaBc cf their direct finance to agri. 
culture (includsnl[ allied act ivitbs) to at 
leut 16% of tbe total ba"\k credit by the 
ond of March, 1987. 

lv,ilten An61wets 

Proposal to Entrust Can.lisattoa of 
Slecllolpt;rts to MMIC 

7191. SHRIMA 1 I KISHORI SINHA: 
Will the Minister of STEEL, MINES 
AND COAL be pleased to state: 

(a) whether his attention h2S been 
drawn to news reports in the 'Economic 
Times' of April 25, 198 S stating that 
entrusting canalistation of steel imports 
to the Minerals a!ld Metals Trading 
Corporation instead of the Steel Autho-
rity of India Limited will adv~rse)y 
affect consumer interests ; 

(b) jf so, the details thereof? 

(c) whether SAIL is equirpped to 
handle steel in'ports better than MMTC ; 
and 

(d) the rolc of controller of iron and 
st ecl in deciding quantity of steel import 
and its distributtion in case MMTC 
makes the imports? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL (SHRI K. 
NATWAR SINGH): (a) to (c). Yes 
Sir. The change of canalising agency 
has been brought about on the principle 
that a manufacturer should not also be 
the canalising agency. It is expected 
th:lt consumer interests will not be 
adversely affected on ac;ouat of this 
change. 

(d) The Iroll aud Steel Controller 
will continue to play an important role 
in the processing of import ciearanc.es. 
Imported steel is not distributed by him. 

UK '5 Offer to Get the Global Trade 
Negotiations Reopend 

1192. SHRIMATI KISHORI SINHA: 
Will the Minister of COMMERCE be 
pleased to state 

(a) whether the British Overseas 
Development Minister met him recently 
at New Delhi ; 

(b) whether U.K. offerod its inter-
vention to get the Blobal trade Doaotia-
dons reopended ; and 




